The Scheduled Tribe Component (Planning, Allocation and Utilization of
Financial Resources) Bill, 2024-Introduced

ADV. GOWAAL KAGADA PADAVI (NANDURBAR): Sir, I beg to move for leave to
introduce a Bill to provide for the proper and adequate allocation of central funds
in the tribal Component in proportion to the location, population and problems of
the Scheduled Tribes spread across the country and to overcome the fluctuations,
the variations, to keep track of receipts and expenditures and to seek maximum
utilization of funds that has been laid down in the Scheduled Tribe Component
outlay over the year.
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ADV. GOWAAL KAGADA PADAVI: Sir, I introduce the Bill.
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